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Import of Alcoho; by Synthetles and
Chemicals Limited

67. SHR] SURENDRA BIKRAM:
Will the Minister of PETROLEUM.
CHEMICALS & FERTILIZERS be
pleased to refer to the reply given to
Unstarred Question No. 4160 dated
19th December, 1978 regarding alcohol
imported by M/s. Synthetics and
Chemicals Limited and state why this
alcohol was kept in storage tanks till
1974 at Kandla and not shifted to
Bareilly due to which heavy charges
had to be paid by the company?

THE MINISTER OF PETROLEUM.
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): The im-
ported quantities of alcohol (approx.
10,000 tonnes) remained in the storage
tanks at Kandla from January 1973 to
July 1974 as M/s. Synthetics and
Chemicals Ltd., Bareilly for whom the
above quantities were imported fail-
ed to move the alcohol to their factory
at Bareilly initially due to difficulties
in the availability of transport facilities
and later due to a strike and con.
sequent closure of their factory from
June tc August, 1973. The Company
was itself responsible for the move-
ment of alcohol from Kandla to
Bareilly and for the pavment of the
charges resulting from their own
delay.





